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ORDER . . |

D._PURKAYASTHA, JM

1d. Advocate Nr. Ghosh on behalf of the applicant submits that
the applicant did not recejve the release order till dete for the-bur{
pose of joining to the post at Rempurhst. As soon as he would receive
~the releasse order, he would jein there So, he does nat press for
- centempt petition. However, reSpondents are dlrected to furnish e
. 0 Semcl Khvikend oy §
copy. of the relesse order for compliance, if net sent, W1th1n 15 days
frem to-dey. And appllcant wou ld notW any af’vantaee from the

¥ wvuf
* order passed by us tonday. Accerdingly, contempt petition is dispcsed
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